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1/27.3.1996 Sri M.L, Paswan, Registrar I/c
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o None appedrs for the applicant., List this \‘
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2/2{4..4.96 Shri. M. L. Faswan, Registrar Incharge. °
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Counsel for the arplicant : Shri J.K. Karn.
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shri J.K.Karn, le.arned ounsel for the aprlicant

prays for withdrawal of thec ase. prayer @llowed. The
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